FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

(b) Details of authorized representativés
are available at:

RELEVANT PARTICULARS
1. | Name of corporate debtor RAIJNIGANDHA  SUPPLIERS
PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 03/03/2009 ‘
3. | Authority under which corporate debtor is | Ministry of Corporate Affairs,
incorporated / registered ROC - Mumbai
4. | Corporate Identity No. U51909MH2009PTC311830
5. | Address of the registered office and principal | Plot No-59, Gulmohar Park
office (if any) of corporate debtor Nagpur 441108, Mabharashtra,
India
6. | Insolvency commencement date in respect of | 29" March, 2023 (Copy of order
corporate debtor received on 31.03.2023)
7. | Estimated date of closure of insolvency resolution | 2€.09.2023 (i.e. 180 days from
process 31.03.2023 - date of admission of
the application)
8. | Name and registration number of the insolvency | Mr. Arun Bagaria
: professional acting as interim  resolution | IBBI/IP-N00278/2017-18/10836
professional
|'9. | Address and e-mail of the interim resolution | 701, Stanford Building, Junction
‘ professional, as registered with the Board of S. V. Road and C D Burfiwala
Marg, Andheri (W), Mumbai —
400058
arun(@bagariaco.com
10. | Address and e-mail to be used for correspondence | 701, Stanford Building, Junction
with the interim resolution professional of S. V. Road and C D Burfiwala
Marg, Andheri (W), Mumbai -
400058
arunf@bagariaco.com
11. | Last date for submission of claims 12.04.2023 (i.e. 14 days from
31.03.2023 - date of receipt of
order by Interim Resolution
Professional)
12. | Classes of creditors, if any, under clause (b) of | Not applicable
sub-section (6A) of section 21, ascertained by the
interim resolution professional
I>. 1 Names of Insolvency Protessionals 1dentitied to | Not applicable
act as Authorised Representative of creditors in a
class (Three names for each class)
14. (a) Relevant Forms and Web link:

http://ibbioov.in/home/downloads
Not applicable




FOR THE ATTENTION OF THE CREDITORS OF
RAJNIGANDHA SUPPLIERS PRIVATE LIMITED

Notice is hereby given that the National Company Law Tribunal has ordered the

commencement of a corporate insolvency resolution process of the Rajnigandha-Suppliers
Private Limited on 29.03.2023.

The creditors of Rajnigandha Suppliers Private Limited, are hereby called upon to submit

their claims with proof on or before 18.04.2023 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

The claims denominated in foreign currency shall be valued in Indian Currency at the ofﬁmal
exchange rate as on the msolvency commencement date.

Submission of false or misleading proofs of claim shall attract penalties.

<

— & REsOLUT\ON e

Date:01.04.2023 Mr. Arun Bagaria / ™S L
Place: Mumbai (InterimResolution Professmnal)




Nagpur Post

Nagpur,Saturday 01 April 2023
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Covid-19 casesrising significantly Rampant sale of flavored tobacco

*Noneed to panic but caution must, CMCPublic
health departmentreviewssituation

Chandrapur 31
March: Currently, the
number of  Covid-19

patients is increasing in the
state. In accordance with
this, a review meeting was
held on March 29 under the
chairmanship of Secretary
Public Health Department
for the preparation of
Covid-19. Director, Deputy
Director and State Task
Force members  were
presentinit.

In accordance with the
prevailing  situation
Covid-19, the preparation
of the hospital at the state
and district level,
instructions regarding

of

instructions were given to
the Chandrapur District
Administration and the
Municipal ~ Corporation
Administration. In this,
health workers should
examine patients with
symptoms of [LI/SARI
during visits at the hospital
level and in the field, in LI
disease mild fever, cold,
cough, body ache, sore
throat and in SARI disease
severe fever, difficulty in
breathing, shortness
breath, severe cough and
other symptoms are felt.
Regularsending of samples
of RTPCR positive paticnts
and mock drill of covid

of

instructions at home should
be  strictly  followed,
medicines and materials
should be ensured in the
hospital and instructions to
startacontrolroom inevery
district were given through
the Public Health
Department. In connection
with Covid-19 pandemic,
the citizens are requested
that people with co-
morbidities and the elderly

should avoid going to
crowded and confined
places, doctors,

paramedics, patients and
their relatives should use
masks health
institutions/hospitals, use

in

coughing, maintain hand
hygiene/wash hands
frequently, avoid spitting in
public places, if symptoms
like cold, cough, fever,
body ache, sore throat,
difficulty in  breathing
occur, consult a doctor
immediately and get tested
for Covid-19. If you are
suffering from the disease,
limit personal contact, get

booster dose vaccination, if

you have mild symptoms,
take medication and take
covid test only on doctor's
advice, even if the
symptoms are mild, avoid
going to offices, schools,
colleges, crowded places,
public places to prevent the
spread of Covid-19 to
others. Chandrapur
Municipal Corporation is

Mul
government has banned flavored

31 March: The
tobacco. Despite the ban on
storage and distribution, aromatic
tobacco has been sold openly in

the taluka for the past several

Despite

sellers,

law

illegal
spread

Therefore,
Largescalenetworkinruralareas rood and Drug
Administration

(FDA) has the authority to
take strict action against
anyone
products in violation of
government orders.
since no action is being
taken against the illegal
the citizens are
wondering whether the
is only on paper.
Despite the complete ban
on storage,
and
tobacco, a large number of
businesses
the
ban

sale

in
the

government,

selling

of

as
administration is not taking any
action on the sale and storage of
aromatictobaccointhetaluka, the
businessmen in this business are

the

distribution

such
Once
But

department

distribution and

aromatic

have
taluka.
by the
the
offices and

"A large

Aromatic tobacco is supplied
from outside in the rural areas of
thetaluka. Asthereisanetwork of

of aromatic tobacco

in the taluka, large quantities are
supplied through this medium.
supplied,
available for sale elsewhere.
information is obtained through
the village police patil, sarpanch,
women's self-help groups. it will
be of great help to the concerned

it i1s made

to conduct a

campaign against illegal storage
distribution
areas.Despite the ban on flavored
tobacco by
citizens are expressing anger
because flavored tobacco is being
sold openly
premises of various government

in rural

the government,

in front of the

no action is being

taken by the administration.

quantity of aromatic

tobacco is being stored and sold

If

Mock Drill and preparation preparedness should be masks in crowded and urgmgpcopl.i:L()Sclf-it\'(’)]ﬂle years, but the administration is creating their network and selling  illegally in the taluka. Even when
regarding drug stock and conductedon10thand 11th confined places, while at hon:e untlldr‘eco‘ver}« a.nfll keepingsilent,sopeoplearebeing it illegally in large quantities. there isa ban by the government,
other  supplies  were Aprilinall institutions. All - sneezing oL Use W Be me_ eption. on surprised about the  Youth, women, men and students thesellersaresellingitindefiance
reviewed. In the meeting, guidelinesrelated topatient handkerchief/tissue to C‘{"'dt%t"“'}' ontheadvice 4 inistration. The Supreme have become victims of flavored of the government rules. As
some important contact area and isolation covernoseandmouthwhile 0fadoctor. Court has given an important tobacco and a large number of aromatic tobacco has adverse
i FORMA clearance that anyone who sells  young generation have become effectsonhealth, the purchaseand
Ram Navaml celebrated _PUBLIC ANNOUNCEMENT | Gutkha, Pan addictedtoit. Aromatictobaccois saleofaromatictobaccoshouldbe
. . {Under Regulation ity E:’::ggﬁfgfg“j;?g;g‘g‘g}a'?“"e“'“y Resolufon | - Masala,delicious/fragrant causing many serious diseases banned otherwise there will be an
FOR THE ATTENTION OF THE CREDITORS OF : slicious/fracr: al . S — aatsnn D
at PU Sad W|th Enth USIaSlTl RAJNIGANDHA SUPPLIERS PRIVATE LIMITED ll:"l':ﬂi(;f;}i:llttloé:nhl;ab:d;szité and many utut.n; are 2Epr¢;ssmg dgnﬁt IEHB bt
RELEVANT PARTICULARS ut, clc. C regis great concern about the future ohit Bobate
i Maru.:lhs? d I 131“1: 1| e A porai e /A S R BN and prosecuted under various generation. Large scale network Taluka President, Ulgulan
= every year this 2 | Date cfincorporation of corporate debtor  |03/03/2009 sections ofthe Indian Penal Code. inrural areas ASSUC]at]O“’ Mul
| N , N p ’ 3 | Authority under which corporate deblor is | Ministry of Corporate Affairs, ROC - Mumbai
year ‘1]:’_0 d grdnd ancorpor"‘c:ﬂed [ registered
meCSSlon was 4 | Corporate Identity No. ! Limited Liability| US190SMH2009PTC311830
- rsed by Shri ||| dentfcatonNo.ofcorpratedbior THE YAVATMAL URBAN CO-OP. BANK LTD., YAVATMAL
organised by Shri : . : . . 'y
r = 5 | Address of the registered office and|Plot No-58, Guimohar Park Nagpur 441108,
Ram  Janmotsav principal office (if any) of corporate deblor | Maharashira, India Regd. No.YML/ BNK / 114 )
Samiti Pusad and ||8 | Insoivency commencement date in respect 29tg Mﬂaa[CEhd}EzSD]zs {Copy of order received s -2 Head Office: Garden Road, Near L.I.C.Office, YavatmalL.
: : of corporate debtor on 31.03. " : 4 " S 2
other social and 7 | Estimated date of closure of insolvency|26.09.2023 (ie. 180 days from 31.03.2023 - Authorised Officer Office Address .Ghatal'ljl Branch Phone No. 07230 - 277163
religious organisations. Pusad city was filled with resolution process date of admission of ine application]
~ 1 - e 3 3 H 8 |Name and registration number of the[Mr. Arun Bagaria ~ i
dL\“‘OIIOﬂI to Ram SII‘IC'L, mor:mng. The Shri Ram lemple mn insolvency professional acting as interim|IBBIIP-N00278/2017-18/10836 OB SRR Liba oo co
the old city was teeming with devotees. As soon as Rama resolution professionial APPENDIX ~ IV-(A)
was born, the flower was decorated with fruits and in the |9 | Adress and o-nai ofthe nern esolton) 01, Sinford uiding JntonofS v, . Tl-l:geSeAtEm\g:Thl;hj;g\:ng)Lé g(}ggPERTIES §
: S SO . - el i 28 Yinthe Boar A % € " {SECOND SALE)
shadeofsaffron flags, flowersand firecrackers were burst. A Murnbai - 400058
p 2 Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest
Devoted womenfolk took to the tune of 'Ram Janmala Ga SN ;
10[ Address and e-mail to be used forl 701, Stanford Building, Junction of S. V Act,2002 read with proviso to rule 8(6) of the Security Interest (Enforcement) Rules ,2002.Notice is hereby given to the public in general and in
Sakhe - Ram Janmala'. After the Maha Arti and Maha correspondence with the interim resolution| Road and C D Burfiwala Marg, Andheri (W), particular to the Borrower(s) / Co-borrower(s) and Guarantor(s) that the below described immovable property mortgaged to the Bank , the constructive
= 5 < 5 professional Mumbai — 400058 - 5 : § i 5 i s e P 3
Prasad in theafternoon, the devotees of Lord Ram literally Qo ol ot :fnd“:r"’:_‘m:':: ?;;ﬂfof"mme A”J:‘""Z:rd 0“;:;‘ of the 'Z?“kv wiibe 5‘;"’ o :'15 "‘B““:f’ir's . '3: s “Et ik a“dw V\éhatever e i
Yo T ) . : i - - . - e - basis ry of under noted outstanding amount due to the Bank form under noted respective Borrower(s) an
danced while travelling through Choubara Chowk. took || | Lastdate forsubmission of claims ;3-194 ;4‘023 (ie ['4 rgays P 3103.2023 Guarantor(s)
.- ot : = eyt ) . ate of receipt of order by Intenim '
Sri Rama's palanquin with various tableaus, drums, Resolution Professional) S| Branch | Name and address of Date of Description of the Reserve price of property
instruments, Bhajan mandal, Durga Vahini, Banjarateam, | [i2[Classes of creditors, i any, under clause (b] [Not applicable r| name& | Bomower, Co-borrower& | Demand Outstanding | kmmovehle properticswdth namo ofiha: |\ o ut Moviey Degoait
% T i O f sub-secti A) of secti 21
Shri Ram-Lakshman, Hanumant, Shabrimata being the Esc::ii.::d”';’;' t[hae J.n?enr:a?g:&unnﬁ N PiEMo; || Mmoo :;ﬁ?,;out ﬁ;’}mm e T Last Date of Tender
cynosure of all eyes.The Janmotsav Shobha Yatra - professional 0 - &Further Submit, Place & Time
. N K v 1 i ; 13[Names of Insolvency Professionals|Not applicable Taking Interestand | | T
proceeded through Dev Krupa Chowk, Nagina Chowk, identified to” met 2&: Authorised Hokaadaton Tender open Date, Time
: i & B expences
Kappad Line, Netaji Chowk, Dr Ambedkar Chowk, Reprasentaiive of crediiors in chasa (Thes date - Tender Submit
Babasaheb Mukhare Chowk, Vasantrao Naik Chowk in names foreachcess) &openPlace
_ % * * 5 14|(a) Relevant Forms and Web link: http:#ibbi.gov.infhome/downloads "
thShrcha]anan Sansthan (b} Details of authorized representalives | Mot applicable 1 Brancll__ Shetmabatas Pelstiicns . gt :“‘:bamue PHOIFERTY o C:ﬂn:él;lbadaf
Te le : o o ith CENTRAL RAILWAY are available at: Ghataniji Agrawal (Borrower & Demand Notice Taﬁhu:ﬁ[;z?;::atm:;wr ;quort:amn:; Reserve Price
emple area at night wit T. NO. NGP/CWI693/Pay&Park/ Notice is hereby given that the National Company Law Tribunal has ordered the commencement Ac. No. Mortgagor) D";ulmmz Principal = A:hthat part sl parcel oF the-property cnnsistin:uof Rs57934288/- Total Value.
praycrs and cheers. Pusad hl.::ﬂmm. 28th March ?.-:23; gfgaﬁ;‘.cg 2c:l:a'.e insolvency resolution process of the Rajnigandha Suppliers Privale Limited on o At.Agrasen Chouk, Ghatanji 167/5 Rs. N.PAss. No.-10000098, On SrvNo-572 E, 1500.0)
Chamber of Commerce :'-;n N:;pur DWi:brﬁT:geeoﬁ?nviwd The creditors of Rajnigandha Suppliers Privale Limited, are hereby called upon to submit their & 1721458 Tq.Ghatanji Dist-Yavatmal Principal - 19781190/+ &&YE%:EW?&,“S per Revised Permission | Earnest Money Per Shop
. ol . claims with proof an or before 13.04.2023 1o the interim resolution professional at the address _ 0 . APLOODI2 From | Denosit Of  Rs.50000/-
gaveagrand welcometothe |as under. 1. PARKING-NGP-AMLA- mentioned against entry No. 10 Rs. 19781190/~ Interest Nagar,Parishad Ghatanji,Following are the Shops P
Yatra at Nagina Chowk :ﬁéaaf;ggigmfﬂ gﬁr‘%}r S;'EHEDS The financial creditors shall submit their claims with proof by electronic means only. All other 2} Shri.RamAmbadas Interest Rs. 2146646/ | No. Last Date of Tender
A : e 12/04/2023 at‘?SSOrirs 2 P:ﬁKIN?E‘»- creditors may submitthe claims with proof in person, by post or by electronic means Agrawal (Co-Borrower & Rs.1840856/- Total ;-Rs. floor:
Leg:slalor Indraneel Naik, NGP-NGP-FW-36.23-1(Fo The claims denominated in foreign currency shall be valued in Indian Currency at the official Guaranter) At.Agrasen Chouk 21927836/ Sl s Submit, Dt.17/04/2023
- ; ; = (Four Wheeler exchange rate as on the insolvency commencement date. 3 1 172458 - 1-Hall No.G-4 Area-1195 445q Ft. - Valu, 10758924/ I
BN  Yarn Mill Vice |Parking) Start on 12/04/2023 at 15.00 ission of false or misleading proofs of claim shall attract penalties. Ghatanji Tq.GhatanjiDist- e 172/458 2ShopNo.G-5  Ares-116.85 SqFt, Vau, 1051662~
President Yayati Naik, |75 12042028 1330005, Date:01.04.2023 Sd- Yavatmal ot Principal = | 3-ShopNo.G-6 Ara-11685 SqFt. Valu. 1051682 | Tender open
' ’ 3 DRM (C), Nagpur | |Place: Mumbai ‘Mr Arun Bagana Rs.3998600/- Rs. 3719313/+| 4StopNoG7 Area-l1685 SqFt Vel 1051682- | Dt.18/04/2023
Pusa‘d . Urban B?nk Rail Madad Helpline: 139 [TTZIH (Interim R 3) Shri. Gopal Ambadas Ié':;mu bl Interest— 5-ShopNo.G-8 Arca-116.85 SqFt. Velu. 1051682~ | (Op 01:00 PM
I?n?mdem Spd_rdd Maind, Agrawal (Co-Borrower & Rs. 200138/ | SShpo0s Amais16h ::;t L
Shiv Sena (Shinde faction) NAEP"B IMP““'E“E“T Tn“s.l. Guaranter) At Agrasen Chouk,| Total ;-Rs. s:r"’;:n“ Arco19368 SqFt Ve, 30734gi | The Yavatmal Urban Co-Op
district chief Adv. Umakant (www.mahatenders.gov.in) ‘(::::::jlqu.GhaianiiDist- ;f;_';&fg:;r iﬁiﬁr‘:r 9ShopNoGH12 Aweal1685 SqFt Valn 7gtcze | DakLide
Papinwar, Chamber of H-BbepNOG13. Amw193.68 St Vel DOOE: | Braich
C IR President Surai e-TENDER NOTICE No. 34/2022-23 charges Interest& | 11-StopNaG4 Ama-l168S SqFt Valu T8IGL- | crotan
ommerce President Suraj = : - ) Other Charges | 12:ShopNoG-15 Area-193.68 SqFt. Valu. 1307340%
Dubews: Bharat Anna | Sealed Percentage / ltem Rate tenders are invited from Registered / Unregistered Contractors with N.LT. / R wef 13:5hop No.G-16 Area-116.88 SqFt Vahu, T8762
PEJ o dr‘.r A o n."d PW.D./N.M.C. or other Govt. Deptt. or Reputed Agency as per eligibility criteria for Faur Development Works. The 4) Shri. Sanjay Dwarkadas 002203 | 14ShopNoG27 AreiS615 SqPt Yk, 10828617
ensionwar, Imrao | jistalong with details of works is uploaded in tender website i.e. www.mahatenders.gov.in Agrawal (Guaranter) Possession 15-ShopNoG-28 Area-139,02 SqFt  Valu, S38360%
Kamble, Deepak Jadhav, | Schedule of Tender Process :- AtAgrasen Chouk, Ghatanji | - "0 —_—
Anukul Chavan and other | [sale of Tender Form from 02.00 PM. on 05.04.2023 upto 02.00 PM. on 20.04.2023 Lo ShopNoF0. A 209935qFL. Ve 105946
dignitaries - were present. | [Receipt/ Submission of Bid | from 02.00 PM. on 05.04.2023 upto 02.00 PM. on 20.04.2023 5) Shri. Gajanan Laxmanra g bt
BIPwork CTS]_II(CN' layNaik, | oehig meeting for T. No. 01 | On 4.00 M. on Dt. 11.04.2023 in the office of Superintending Engineer Dhawale (Guaranter) 4ShopNoF-33 Aren-11685SqFL V. TEBTX-
Vinod Jilhewar, Dhananjay || g g2 (HQ), Station Road, NIT Head Office, Sadar, Nagpur, At.Main Racd H.D.F.C Bank, 5-ShopNoF-34 Area-193.685qFL Valu 1307340/~
Atre, Vishwas Bhavre, Vijay - —r : Ghatanji Tq. Ghatanji Dist- SRepBo Rl A 1IERSRaN: Vil TREMIF
L g Opening of Technical Bid Date 21.04.2023 at 02.00 PM. or as decided by N.I.T. Yavatmal 7-ShopNoF-36 Area-193.685qFt. Valu 1307340/
Purohit, Dr Aarti Phupate, - 8-ShopNoF-37 Ares-11685SqFt Valu 788762
Dr Rupali Jaiswal. Vasanti [ Note:-The detailed tender notice will be available on tender website www.mahatenders.gov.in, NIT's website 9-ShopNoF-38 Arew-193.68 gt Valu, 1307340%
S pk ‘P‘ 1'1\" l;(t'l www.nitnagpur.org.in and on NIT's official social media pages i.e. Instagram, Facebook & Twitter. o0 10-ShopNoF-39  Asee-116.858q Pt Valu, 788762/
Saranai ratik ati -5d-
] 3 11-8hop.No.F-40Ara-193.688q Ft. Valu 1133028/
Omprakash Shinde and 3:12&”%1%%?0%39&022‘23 Naggxmpﬁﬂgggnﬁ-ﬁ'&“ﬁ:&); 12-ShopNoF-41 Area-11685SqFL Vil 6E3SO4-
. : =R b 13-Shop.No.F42 Ares-193,688qFt Valu 1133028/-
?:tlhersl:vele preseg;gl\[elwi - Eicns collnpliciin
10WEK. 15 V\r’ﬂ_]ee 15-Shop.No.F-44Area-193.688q Fr.  Vahe 1133028/
Sarnaik, President of Shri i:swﬂm::‘mqﬁ :: 683304-
Ram JanmotsavCommittee, = !! ? : I I E. q 8 II : I QOQ Q = Q 3 1&3@.}1@411“19?&& Valu, 1133028/~
Ravi Gyanchandani, Bharat 19-Shop No.F48Area-371 4SqFt.  Valn. 2507188-
Pensionwar of VHP, Balaji 0 Sop NN S ban U LD
_ v Bl S fRifder gEem @ 98/2039-23 (MW ¥w) Rregr uRug Argyear dwEea 21ShopNoF-50 Area-131.163g Rt Valu. 8853605
Kaminwar of Bajrang Dal, . i 3 : 22-Shop No.F-51Area-113,098q Ft. Valu, 733341
] axcmantdn Agase. | (Www.mahatenders.gov.in) T HHTEATIR Gl Fa /| 9.97. /Wt FACGR g o g L
Parmeshwar Jaiswal and | 3% & sfves vaia sieiedt g i it ot
innumerable other activists . : 26 ShopNoF-55Ama-209395q FL Valu, 1130704
worked hard 15 make fhe |||l AW Rahes | SRS s SR SSaviSE IR, V-
procession a success. The HHE! f3.30.03.2023 @ f3.30.03.2023 @ 29-Shop NoJ-58 Area-156,135qFt,  Valu, 8430895
police had made good dEoq f2.94.03.203 wfa 2. 94.03.2023 ofa 30:Shop NaF-59 Aa-139.028qF Ve, 750704
arrangements  on  this e [T .00 arorada 4.00 g East - Ghatanji-Yavatmal Road
occasion. The city cw::n;New.Resl&y out OF Bhure In Front Of Jesis
administration, electricity | e srafond - Qqqqmﬁﬁmwm 44 93¢ North :-Open Plot of ShriMasulkar
department,  businessmen ) Sainks=HgEse OF Shrk Ueshmukh
i sisital boafds fAfRdle ot 7 odt Rregr aRee ArgyeaT www.mahatenders.gov.in 4t Tois btodiore;
cooperated in distributing 3“% q 92 For detailed term and conditions of the sale please refer to the tender form available with Authorised Officer of the Bank,
prasad and water. There was | 31=Te ¥@% Net Banking TIT %t 31ST S+ ATTATET TaTs Frdl. AR ve (Chandrakant Namdeorao Babre)
ssive crowd of youth - ; i
a glﬂbli;\ LI Lf(fl’“* ; AR fhar afid et Reier sasvar 3. ardt |ig =gt Authorised Officer
and clderly devotees who . . The Yavatmal Urban Co-op. Bank Ltd, Yavatmal.
converged to witness the | SHTIBIRY ST () If. FE eriaRT Jferart Head offc, Yavatmal
procession. R R R R Zone Pandharkawada, Office At Branch Ghatanji
TR P TR {Secured Creditor)
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NAGPUR MUNICIPAL CORPORATION, NAGPUR

Tender Notice

ﬁwmsﬁtﬁmm

A <9 fomeumeRiiar  Heter WTH 3T S e
TETSg A =1 HehdEaeslal  SIUTH T8l F1=hi i =,

ysifislid  sRe et S e Commissioner NMC invites Offline tenders for the following works. These tender can be submitted by the registered contractors of
SrE T T Fén:ﬁ m:n_ﬁ:n — ;rg[ R . NMC. The Terms and conditions of tenders are available in tender form. The sale and purchase of Tender form at E.E. (DPDC) Office,
5th Floor, B-Wing NMC, Nagpur.
a“?"‘ a'{ w W Name of Department :- PWD Name of Head of Department : Executive Engineer (DPDC)
. Sr. BOQ Cost . .| Class of
WA AT W ARt | |3 Name of the work Ry | EMD | TimeLimit| C% o
ANTY : ARRIGS SHIV S1ed SAHeI] 81 AT ATAR 18], Repairing of Public Toilet at Bhante Anand in Kaushalya Nagar &
AT et e o caTe ST she T TRl Sfier STt 3. 71 " | samta Nagarin Prabhag No. 02 A 00 | Shottis | [Vl
FEa Al Aol frer e st et EdT | | 2 [ Construction of C.C. Road at Dighori Wasti (Slum) in Prabhag No. 28 432456 | 4400 | 3Months | ItoVill
STEROT fET (SHITER) T I STt TR, 1SN B faTot: Construction of FBlock Pavement Mouza Hudkeshwar at Sharda
AT BIVTH 3718, Herurair=a] AR IS Ui e 3 Nagar Ground in Prabhag No. 29 551404 | 5600 | 3Months | ItoVIl
siaard] yomeften (sfSifen feen) v wewqdl S oR. @ ‘ —— .
BHWIH’:!WW 7fuT ShaT=AT ST wret S, AT freom 4 &?}I‘lszgu:z gﬂe:;rgﬂ g?:bﬁ:gﬁflgg of road near Sai Datta C.H.S. 798712 8000 3Months | Tto VI
T Fe 3o @) Mﬁﬁaﬁ E @) Construction of Shed at Back side ;'.>f Purshottam Thote College Open
— S | space near RO Water Plant Mouza Narsala in Prabhag No. 29 412205 | 4200 | 3Months | [toVIll
T - :
R— = Construction of Shed at Open space Parishram Colony Mouza
2HId 3ol TTIHUTI 6 Narsalain F'rabhag No.29 413142 4200 3 Months I to VIII
(et Rareard anfiy Rarsar desem Ay £ st (Fie adiad . - -
Construction of Shed infront of Hanuman Mandir Open space
et Ao i) R
wmmw:oﬂa) 7 Gangadeep Society Mouza Narsala in Prabhag No. 29 826852 8400 3Months | [to VIl
woririeremd sl thinds Construction of Shed at Sai Sewashram Society, City survery 154
SR 8 | Mahavishnu Nagar Mouza Nasralain Prabhag No. 29 R || Wi | ey | SE
: u‘l'qﬁamq:qﬁmmﬂa 03.03.200% Construction of WBM and Asphalting of road near H/o. Saudagar &
3 [T e SRRE BoaR | BT S AT, SR - 508 9 | H/o. Sohan Bhure at Sambhaji Nagar Mouza Narsala in Prabhag No. 451641 4600 3Months | to VIl
| |sre / e ant 29
¥ Eaicd [U51909MH2008P TC311830 |
PR Frofarrdt i FHin l__ Asphalting of Road Chanykyapuram to New Narsala Road Mouza
q WW :ER;WWW1QOC. 10 Narsala in Prabhag No. 29 808665 8100 3 Months |to VII
[F] - el  SSnbiall ) W 39.03.2033 Construction of Cement Concrete road from H/o. Channe to Vicky
- ""“m" = %0%::“ ,fdﬁ“‘:g:“w 1 E:::t?t?a;tﬁroe 2a$ Sarvodaya Nagar Swagat Nagar Mouza Narsala in | 818384 8200 3Months | Ito VI
FeTfor 9¢0 - 37of yoareft ) -
| |77 oA s e et | #h Srcor Providing and Laying Eco Drain Pipe Sewer line at Renuka Mata
:ﬁﬁ;&ﬂﬁﬂmmwﬂmwm IBBI/IP-N00278/2017-18/10836 12 Nagarin Prabhag No. 29 771138 7800 3Months | lto VIl
i i ol ;Eﬁmmm%m 13 | Construction of I-Block Pavement Mouza Hudkeshwar at Sharda | -05ac | 7800 | 3Months | 1to Vil
(), 5% - ¥ooouc . Nagar H/o. Chure to H/o. Akhre in Prabhag No. 29
|90 | ST oo 3 AT aTaRuaTT S| 604, 3 : 3 :
Reteaem ramfsioh dcaagR mmmmm.f ey Construction of Shed at Nilkantheshwar Shiv Mandir Open space
L (3), g - w?% 14 Prabhat Nagar Mouza Narsala in Prabhag No. 29 412172 4200 3 Months | 1to VIl
99 | a8 wraR dvoaTel aedt arra 93.0¥.3023 39.03.2023 URE| ; i i
ay e - siafe Rgienee Construction of Shed for city Bus stop at Narsala Village Mouza
: ol Aertre) 15 Narsalain Prabhag No. 29 408958 4100 3Months | |to VI
HEEsihe ke AR - z :
i e timlinl ol e s m{sf)& e 18 Construction of Sheq at Mouza Narsala Mandir krupa Society Mandar 415158 4200 3Months | 1to Vil
|| iR avrargn Fiftwr &5 anaeils Nagar (Open space) in Prabhag No. 29
» ot srftpa wffed revE . 17 Providing and Laying Strom Drain at Shahu Nagar from Hfo. Shri. 835281 8400 4Months | 1to Vil
v ’aﬁa?;)ﬁm (e Ramesh Shende to H/o. Rajesh Tiwariin Prabhag No. 34
99 | (31) SraTerel ord S & z\aﬁ% hitp /b1 gov.nnome/downioads 18 | Construction of C.C. Road at Raghavendra Society in Prabhag No. 34 829480 8300 4 Months Ito VII
e A et i grovid'ijng g. I?F_ilng Strozrl; Drain line at Om Nagar near Nivrutti park | o200 | ga00 | 4Months | 110V
round in Prabhag No.
mﬂmﬁaﬁmﬁﬂﬂmmﬁﬁf@gﬂaﬁ“ 03,2033 WS o TET TR
e R iiRe Raerd TR amer R ad, Providing & laying Strom Drain line at Adarsh Nagar Near Hlo. D.
m"‘i@ umﬁmmzmgqﬁm?qqa 0. anaammwam 20 Ramteke in Prabhag No. 28 834587 8400 4 Months | 1to VIl
mmm e, o et 21 | Providing & laying Sewer line atAnand Nagar Lane in Prabhag No. 27 834262 8400 4Months | 1to VIl
T B ﬁﬂggz mi: wmﬁa‘mgmw Note:- (1) Costof Blank Tender form each Rs. 590/- (2) Tender sale & submission start date : 03.04.2023 (3) Tender submission
afergeer Ao ey ) ST, end date/sales end date 17.04.2023 up to 5.00 pm (4) Date of opening of Tender (if possible) 18.04.2023 up to 5.00 pm _
E::ﬂ*ﬁ:ﬂ;"‘ TR U e e s e e, /- (5) Eligibility criteria and mode of Submission shall be as stated in uploaded tender document. Executive Engineer (DPDC) -
dithe oft, aruramiea ecutive Engineer
o (sieRmamemenm) | | Advt No : T65/PR, Dt : 31/03/2023 Nagpur Municipal Corporation ¢




